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Upgradation of Kanpur 

Ila. Shrlmati Susblla Robatci: 
Will the Minister of Finance be 
pleased to state: 

(a) whether it is a fact that the 
population of Kanpur now exceeds 
ten lakhs; and 

(b) if so, whether Government pro-
pose to declare Kanpur as a 'A' claa 
cit7T 

The Deputy Prime Minister and 
IIInJster of FInance (Sbri Morarjl 
Desai): (a) The population of cities 
ill determined by the decennial census. 
The population of Kanpur Town 
Group (including Kanpur Cantt) , all 
per 196! Census is 9,71,062. 

(b) Since its population is less than 
16 lakhs-the qualifying limit for up.. 
.gradation of a city as 'A' ~ 

Kanpur does not qualify for upgrada-
'ion. 

Boasin&' Problem In Delbl 

3363. Sbrtmati Susblla Robatgt: 
8brI. Kanwar La! Gupta: 

Will the Minister of Works, HOUSlnc 
mul Supply be pleased to state: 

(a) whether the housing problem in 
Pelhi .II extremely acute, causing 
great hardship to the middle clau 
families; and 

(b) if so, whether Government have 
any scheme under consideration to 
undertake tll construct more colonis 
which will provide accommodation to 
the pOOr and middle-class families at 
reasonable rate.T 

The Deputy Mlnlster In tbe Minl!!-
of Works, HOusing and Supply (Shrl 
Iqbal Singh): (a) Yes. There is a big 
housing shortage in Delhi which i. 
causing hardship to the families In 
low Imiddle income groups. 

(b) Delhi Administration are im-
plementing the following social hous-
ing schemes of this Ministry to help 
persons in the low and middle income 
groups of the society:-

1. SUDsidised Industrial " Housln, 
Scheme; 

2. Slum Clearance/Improvement 
Scheme; 

3. Low Income Group Housing 
Scheme; 

4. Middle Income Group Housing 
Scheme; 

5. Village Housing Projects 
Scheme; 

6. Scheme for Large Scale Aequi-
sition; Development and Dis-
posal of Land in Delhi; 

7. Jhuggis and Jhopris Removal 
Scheme. 

Besides, houses are being c"nstructed 
by the Central Public Works Depart-
ment for allotment to Central Govern-
ment employees. The Delhi Develop. 
lnent" Authority also propose to eon· 
struct about 1,600 houses during the 
next 2 to 3 years for allotment on 
hire-purchase basis. 

h;pendlture on FamIly Planninr 
during 19fI8;.e'7 

31M. Shrl Dbuletbwar Meena: 
8hrl Bamacbandra UIaka: . 
Sbri 1L Pradbanl: 
Sbri Beerjl Dbal: 

Will the MInister of Health IUd" 
FamIly PIannlnr be pleased to staw' 




